IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF DECEMBER 2024

DISTRICT COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE  TE ELECTRONIC
N NUMBER  EMAIL IDSERVICE OF
PROCESS
i [SH. SANJEEV KUMAR AGGARWAL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01
2 [SH. RAJESH KUMAR GOELJCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02
B [SH. ILLA RAWAT, DISTRICIICENTRAL INIL

WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR SISODIA,,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL INIL

WUDGE (COMMERCIAL COURT)-05

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL|
IDELHI
7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS ICS 26-02-2024 [Hero Investcorp Privatepastha 9718209970 faastha@theje3-12-2024
WUDGE, COMMERCIAL COURT-09 [THIRD I(COMM)/2 [Limited Vs Ashokjsharma ~ gist
[FLOOR 202. [Kumar lcom
[EXTENTI
ION
[BLOCK
1309 ICS ICS 06-12-2024 [RAJESH GUPTA VsParitosh (9540521935, [rajk16516@[23-12-2024
[THIRD (COMM)/13 AMIT MEHTA IGarg(P), [8700363257 [gmail.com
[FLOOR u8/2024
[EXTENTI
ION

IBLOCK




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

1309 ICS 01-10-2024 IMUKESH KUMARJAnjali Negilg717818148 [LAWYERA [16-12-2024
HIRD (COMM)/10 [PROP OF M/S INJALI@G
[FLOOR 89/2024 [PRATHAM TRADING] IMAIL.COM
[EXTENTI ICO Vs PREM SHARMA|
ON [PROP OF M/S DNG|
BLOCK ICLOTHING
09 ICS [EXCUTION/[30-11-2024 [ROOP KISHO:! ONAL  [9810002285 [sinhasonal j07-12-2024
HIRD ICOMM/541/ [RASTOGI Vs SAGARSSINHA 609@gmal
LOOR 2024 [KHARBANDA il.com
XTENTI
N
LOCK
1o |[SH. AJAY PANDEY, DISTRICTICENTRAL [3o7 (Civil MP [15-03-2024 IMRA PAPER [Pradeep K1j8826346286 fadvocatepr [06.12.2024
WUDGE, COMMERCIAL COURT (COMM)/20 s [Singh ladeepsingh
2024 IACME PRINT O PAC (@gmail.co
IAND ANR jm
1307 (Civil MP 25-09-2024 INine Projects Pvt Ltd ivek 9810135979 [vivekkumarf1.12.2024
(COMM.)/8 Vs [Kumar dv@yahoo
6/2024 IAlpha Pacific Systems| .co.in
[Pvt Ltd
11 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [OMP (COMM) MP (COMM.){08-10-2024 ICASA 2 STAYS PVT LTDfGovind 9818040003 |GOVIND.R [04.12.2024
ICOMMERCIAL COURT [ROOM Vs DELHI PRAKASHAN[Rishi [SHI@ACU}
310 ITRAN PVT LTD IMENJURI
IS.COM
ICOURT [CS (COMM) CS (COMM)/28322-02-2024 [Hero Investcorp PrivatePramod (9810481016 [mail@thele(06.12.2024
[JROOM [Limited and anr. VsKr. Singh lgist.com
310 [Satish Rajpurohit
ICOURT _[CS (COMM) S (COMM)53}27-03-2023  |MR. RAMESH| 6.12.2024
JROOM ICHANDER BAGGA Vg
1310 M/S GREENLITE|
[POLYMERS LLP
ICOURT [CS (COMM) °S (COMM)/12618-11-2024 IN M AGGARWAL ANDfSubhash (9810459344 [Chandraad [12.12.2024
JROOM ICO. PVT. LTD VsChandra 31@gmail.
1310 [MADHURI JAIN lcom
ICOURT [CS (COMM) °S (COMM)/12925-11-2024 TAJUDDIN AND ORSMonika  [9639924680 fadvocatem}i2.12.2024
[ROOM s SAYYED MOHDRathi thi@gmail
310 IANWAR AND ORS .com
ICOURT [CS (COMM) S (COMM)/12825-11-2024 ISATYA BHAMARavi Bassi 9810021293 fadvocatera [12.12.2024
JROOM [DHANUKA Vs CABLE| vibassi@g
1310 ICORPORATION OF mail.com
[INDIA THROUGH]|
[DIRECTOR ROHAN|
[HITENDRA KHATAU



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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IOMP (COMM) OMP (COMM.){11-07-2022 IOMKAR SINGH AND|Raj kumar (9871698896 [rajkumarad
IJROOM IANR. Vs KOTAK] 1818 @gmail
1310 IMAHINDRA BANK] .com
[LTD.
ICOURT [OMP (I) (COMM) [OMP (I) (COMMo3-12-2024 [TATA CAPITAL LTD VsAnish 9811452022 |Anish_bholfi7.12.2024
JROOM [SUBHASH KUMAR [Bhola la17@yahoo
310 L.com



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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h2 [SH. RAVINDER BEDI, DISTRI [CS COMM 1250/2024 [14.11.2024 [DEEP BLUE V/SHIMANSH[7988358702 PAIN.HIM [09.12.2024
WUDGE, COMMERCIAL COURT [RAJESH KUMAR SHU87
IMIGLANI [@GMAIL.C|
jIOM
ko1 [CS COMM 872/2023 [30.05.2023 [RSG DYE CHEMICALDURGESH|9811217093 JADVDURG [09.12.2024
/S v & SIGUPTA [ESHGUPT
[INTERNATIONAL JA@GMAIL,
ICOM
ko1 ICS COMM 1356/2024 /S TRIVENI IMPEXINEERAJ [9811267045 [INFO@JU [11.12.2024
PVT LTD V/S M/SGUPTA ISLAWOFFTI|
ASSAM SUPAR]| ICES.COM
[TRADER & ORS
ko1 ICS COMM 1336/2024 [05.12.2024 M/S K.q [16.12.2024

ICHANDELWAL & ORS|
/S M/S SAWARIYA|

ICOLLECTION
ho1 [CS COMM 1370/2024 [11.12.2024 JUNION BANK  OHKAMALJE 9890410729 [KAMALJE [20.12.2024
[NDIA V/S SATYAPALIET SINGH] [ETSINGHR|
ISINGH THROUGHRANOT IANOT@G
[LEGAL HEIRS IMAIL.COM
ko1 [CS COMM 1376/2024 [12.12.2024 IM/S CELESTIAL KNITSJAWAHA (9873292200 [GOELJAW [20.12.2024
&k FAB PVT LTD V/SR GOYAL JIAHARLAL
[MS. VIDUSHI TYAGI [@GMAIL.C|
M
ko1 (OMP I COMM 1339/2024 [11.12.2024 [DCB BANK V/S LEELUANISH 9811452022 |ANISHBH [20.12.2024
[RAM [BHOLA JOLA17@YA|
[HOO.COM
o1 [OMP I COMM 1351/2024 [12.12.2024 [DCB BANK V/SANISH 9811452022 |JANISHBH [20.12.2024
[RAJEEV KUMAR [BHOLA JOLA17@YA|
[HOO.COM
o1 °S COMM 1415/2024 [20.12.2024 AMAR KUMAR V/SNIKESH (9213516713 [NIKESH [23.12.2024
PERA GLOBAL PVTPJAIN PJAIN
ILTD JADVOCAT
[E@GMAIL.
ICOM

13 [SH. M.K NAGPAL, DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL COURT




ISH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)

COURT
ROOM

CASE TYPE
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N
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TE
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OF]
ELECTRONIC
SERVICE OF
PROCESS

5 [MS. HEMANI MALHOTRA,WEST [CS COMM [169/2024 Ji7-02-2024  |CANARA BANK  VSRAM [9.87E+009 [RBP537@Y [17-12-2024
IDISTRICT JUDGE (COMMERCIAL MAHESH [BHUSHA JAHOO.CO
ICOURT)-02 [KHANDELWAL N M

[PANDEY
ICSCOMM 413/2023  [24-05-2023 [M/S RESOL VINYLSMUKESH (9810682372 [SHEKHAW[30-11-2024
IAND CHLORIDES LTDKUMAR JATILEGAL
Vs M/S QREX FLEX| [@YAHOO.]|
[PVT LTD IN
16 |[SH. DIG VIJAY SINGH, DISTRICTWEST ICOMMERCIAL ICS(COMM) [01-10-2024 SAHIL MATTA V/SDEEPAK (9999149022 [DEEPAKB [06-11-2024
WUDGE (COMMERCIAL COURT)-03 855/2024 [MOHD. BABUDIN [BASHTA IASHTA@G
JAMIL.COM
ICOMMERCIAL [OMP(COM [29-10-2024 M/s RAJDHANIAVINASH (9871441764 [AKTRIVED[14-11-2024
IM) 15/2024 ICONSTRUCTONS ~ V/s[LR. ILAWOFFI
[DELHI URBEN BOARD[TRIVEDI ICE@GAMI
IGOVT OF DELHI IL.COM
ICOMMERCIAL ICS(COMM) [14-10-2024 IMANISH KANDAL V/sANKIT 081803682 [VAKILLAN [07-11-2024
886/2024 [FOOTIFY PARTS LTD. [GUPTA [KITGUPTA
[@GMAIL.C|
M
ICOMMERCIAL [OMP(I) 16-10-2024 YES BANK LTD. V/$SACHIN [NOT INOT [29-10-2024
(COMM) ISONIA KRISHAN [KATYAL |MENTIONE [MENTION
252/2024 ID [ED

17

ISH. SANJAY JINDAL, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

INIL

18

I((COMMERCIAL COURT)

SH. AJAY GUPTA, DISTRICT JUDGEWEST

INIL

9

ISH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

INIL




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

ISH. ANURAG SAIN, DISTRI
WUDGE (COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI jo5 ICS (COMM.) 601/2023  [16.12.2023 [CANARA BANK VsMR. 18376841313 [10.12.2024
WUDGE (COMMERCIAL COURT) [PLANET CAST MEDIAEKANT
ISERVICE LTD [LUTHRA
ICS (COMM.) 604/2024  [29.08.2024 [PATRAM ISPATMR. 18800818232 [10.12.2024
[BHANDAR VSROHIT
ISWASTIK META[YADAV
[FORGE PVT LTD
22 [SH. VINEETA GOYAL, DISTRICTINEW DELHI 24 IPETITION U/S 9OMP (Di29/11/24 [Massive Restaurant v[PRATEEK |9451447006 K5629
WUDGE (COMMERCIAL COURT)-03 IOF ARBITRATION|COMM/306 IAV hospitality VenturesKUMAR
& CONCILIATION|/2024 [LLP
IACT
ISUIT FORICS 04/06/24 Air India Sats AirportMOHIT (8457902716 l45642
[RECOVERY (COMM)/47 Services Pvt Ltd SETH
9/2024 [Lanmei Cambodia Co|
ILtd
SUIT FOR[CS l09/07/24 ICANARA BANK VSKUNAL [0654646391 [5644
[RECOVERY (COMM)/53 [RISHAL ISHARMA
8/24

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH 16, NewCommercial ICS 20.09.2024 [RAJESH SHARMA VSRAHUL (8860838005 [RAHUL.C [05.12.2024
IBHARDWAJ, DISTRICT] ICourt (COMM)/44 INEERAJ SHARMA ICHAUDH [HAUDHAR|
WUDGE(COMMERCIAL COURT) [Block-I 9/2024 IARY [Y@GMAIL.

ICOM
16, New/Commercial ICS 23.10.2024 Millennium IABHAY 7389444445 |AS_LAWC [20.12.2024
ICourt (COMM)/49 IConstruction Pvt Ltd VSSINGH [HAMBER
[Block-1 1/2024 [ENTERTAINMENT (@OUTLOO)|
ICITY LIMITED [K.COM

3 NewCommercial ICS 04.11.2024 IM/S Ankur Trade LinksB.S.RANA (9811539761 [RANA.DIG [20.12.2024
ICourt (COMM)/50 [Pvt Itd Vs Pervesh TJAY1@G
[Block-1 2/2024 IMAIL.COM
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6, wiCommercial ICS 08.11.2024 'unjab National Bank VSSARVJEE 9711785812 [20.12.2024
ourt (COMM)/51 Bhawna Walia [T YADAV 'ADAV0S]
Block-1 1/2024 [@YAHOO.
ICOM
3 NewCommercial ICS 18.12.2024 ISTATE BANK OF INDIARANT 9643680913 |RBHARD [20.12.2024
ICourt (COMM)/55 s SHARAD KUMARBHARDW 'AJASSO
[Block-T /2024 IPANDEY AJ(P), ICIATE@G
AIL.COM
16, NewCommercial MP (Dp8.12.2024 [[FFCO KISAN FINANCETusharr 9266434364 JADVOCAT [20.12.2024
ICourt (COMM.)/35 ILTD Vs PRASHANTMawkin(P)| JESAGARA
[Block-I l10/2024 [DUBEY IGGARWAL
[@GMAIL.C|
JIOM
16, NewCommercial MP (I)}23.10.2024 JAXIS BANK LTD VsSDHEERAJ (9871040589 [INDOLEXI}21.12.2024
ICourt (COMM.)/2 [HARPREET AW@GMA
[Block-I 808/2024 [L.COM
16, NewCommercial [Execution  [20.09.2024 [BANK OF BARODA VSNEERAJ (9711863744 [CLALEGAL[24.12.2024
ICourt (Comm.)/10 ADOS AND CO ANDKUMAR P@GMAIL.
[Block-1 /2024 IANRS ICOM
25 |[SH. SANDEEP YADAV SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, NewCommercial ICS 23-11-2024 [HABIBS  COSMETICSsimranjeet (90654871449 [simran.legaj06.12.2024
ICOMMERCIAL COURT. ICourt (COMM)/53 [PRIVATE LIMITED Vssingh(P), @gmail.co
[Block-1T /2024 [HABIBS UNISEX| n
ISALON
29, NewCommercial ICS 20-11-2024 [PUNEET CHITRA VSROHIT (9899886971 [info@jkgal j06.12.2024
ICourt (COMM)/52 [Harsha Vardhan Reddy AGRAWA wchamber
[Block-11 8/2024 IL(P), .com
29, New/Commercial ICS 16-11-2024 [KANADIA FYR FYTERSMITA 7703955775, smita20185/07.12.2024
ICourt (COMM)/51 PVT LTD Vs M/SKUMARI (9212545556 |[@gmail.co
[Block-11 9/2024 [SHANNON ANDRAJGARH
SHANNON LA(P),
29,  NewCommercial OMP (Dj14-11-2024 [Cnh Industrial Capita]RAJESH [9958726491 [jangraadvo [L0.12.2024
ICourt (COMM)/29 [ndia Pvt Ltd VSJANGRA( lcate@gamil
|Block-1T 75/2024 [RIHANA RAHIS P), L.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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29, wiCommercial [OMP (Ij14-11-2024 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [10.12.2024

ourt (COMM)/29 India Pvt Ltd VSJANGRA( lcate@gamil

Block-1T 74/2024 ISURENDRA PAL P), L.com
29, NewCommercial [OMP (Ij14-11-2024 [Cnh Industrial CapitMH 9958726491 [jangraadvo [10.12.2024
ICourt (COMM)/29 [India Pvt Ltd Vs RAJAT JANGRA( lcate@gamil|
|Block-11 78/2024 P), L.com
29, New/Commercial MP (Dpig-11-2024 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [10.12.2024
ICourt (COMM)/29 India Pvt Ltd Vs RAMPJANGRA( ate@gamil|
[Block-TT 77/2024 ISUNDAR YADAV P), | com
29, New/Commercial MP (I)}21-11-2024 IAXIS BANK LTD VsShobha [9811192158 fsrshobhagufi1.12.2024
ICourt (COMM)/30 ISONU KUMAR IGupta(P), Ipta@gmail.
[Block-1T l46/2024 om
29, New/Commercial ICS 28-10-2024 [Punjab National BankfSourav 9250062361 |bajajlawfir [12.12.2024
ICourt (COMM)/49 [Through Its AuthorizedBajaj(P), m1@gmail.
[Block-1T 7/2024 Officer Ajay Prakash Vs| om

inayak Thankur

29, New/Commercial [OMP (I)30-09-2024  |AXIS BANK LTD VsAnupam [9654926809 fanupamjsinfi2.12.2024
ICourt (COMM)/24 [RAKESH KUMAR [Singh(P), lgh@gmail.c|
|Block-11 99/2024 m
29, New/Commercial IOMP (I)30-09-2024  |AXIS BANK LTD VsAnupam (9654926809 janupamjsinfi2.12.2024
ICourt (COMM)/25 [HARSH ISingh(P), lgh@gmail.c]
[Block-1T l00/2024 m
29, NewCommercial IOMP (I)}30-09-2024 JAXIS BANK LTD VsAnupam [9654926809 fanupamjsin12.12.2024
ICourt (COMM)/25 [HEMRAJ CHOUDHARY[Singh(P), lgh@gmail.c]
[Block-1T 01/2024 m
29, New/Commercial [OMP (Df27-11-2024 |Axis Bank Ltd Vs SONUMAYANK (9873347330 [mayank m [19.12.2024
ICourt (COMM)/32 [BHATI AHAJA ahajanos@
|Block-11 26/2024 IN(P), ahoo.com
29, NewCommercial [OMP (Dj27-11-2024 |Axis Bank Ltd Vs NEHAIMAYANK (9873347330 [mayank m [19.12.2024
ICourt (COMM)/32 [BHARTI IMAHAJA hajanos@
|Block-11 29/2024 IN(P), yahoo.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

29, wiCommercial [OMP (Dj27-11-2024 IAxis Bank Ltd Vg 9873347330 |mayank_m [19.12.2024
ourt (COMM)/32 [KAWAL PREET KAUR [MAHAJA hajanos@

Block-1T 27/2024 IN(P), yahoo.com
29, NewCommercial [OMP (Df27-11-2024 Axis Bank Ltd VSMAYANK (9873347330 [mayank mf19.12.2024
ICourt (COMM)/32 [MRAN KHAN MAHAJA hajanos@
|Block-11 28/2024 IN(P), yahoo.com
29, NewlCommercial MP (I8-11-2024 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [19.12.2024
ICourt (COMM)/29 [PRIME LTD VSKUMAR ler@gmail.c
[Block-II 84/2024 ISURENDER SINGH ISINHA(P), m

29, New/Commercial MP (Iy19-11-2024 [DHARA MOTORY Ki9999855157 |JADVJITEN [19.12.2024
ICourt (COMM)/30 [FINANCE LTD  VSYADAV(P) IDERYADA
[Block-1T 12/2024 INAVJOT SINGH V2017@G
IMAIL.COM
29, New/Commercial [OMP (Df21-11-2024 [KOTAK MAHINDRARAJESH 9958726491 [jangraadvo [19.12.2024
ICourt (COMM)/30 [PRIME LIMITED VsJANGRA( cate@gamil
|Block-11 u5/2024 ILAKSHMI L IP), L.com
29, NewCommercial [OMP (Df25-11-2024 IASIX BANK LTD VSMAYANK (9873347330 [mayank_m[19.12.2024
ICourt (COMM)/31 [HIMANSHU MAHAJA lahajanos@
|Block-11 84/2024 IN(P), ahoo.com
29, NewCommercial [OMP (I)}28-11-2024 Cnh Industrial CapitalﬁiESH 9958726491 [jangraadvo [19.12.2024
ICourt (COMM)/32 [India Pvt Ltd Vs MANOJJANGRA( cate@gamil|
[Block-1T u8/2024 [KUMAR CHAUHAN P), L.com
29, NewCommercial ICS 29-11-2024 ZAARA ENTERPRISESANKUR (9811126091 fankursingh [19.12.2024
ICourt (COMM)/53 ENTURE PRIVATESINGHAL(| ladvocate
|Block-11 9/2024 [LTD Vs DHANRAAJP), (@gmail.co
IAGENCIES  PRIVATE]
[LIMITED
29, New/Commercial ICS 26-11-2024 ISTATE BANK OF INDIARANI 9643680913, rbhardwajafi9.12.2024
ICourt (COMM)/53 s MANOJ KUMARBHARDW (8010410831 fssociate@g
[Block-11 l4/2024 [PASWAN IAJ(P), Imail.com
29, NewCommercial ICS 04-11-2024 [KARMIC EVENTS PVTAshim 9971547353 |chamberas [23.12.2024
ICourt (COMM)/50 ILTD Vs NG EVENTSShridhar(P| lhimshridha
|Block-1T 13/2024 IAND MARKETING , r@gmail.co
m
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29, wiCommercial [OMP (D)18-11-2024 OTAK MAHINDRAAMIT 9990659331 [kmpspartn [23.12.2024

ourt (COMM)/29 [PRIME LTD Vs VIJAYKUMAR ler@gmail.c

Block-1T 87/2024 [KUMAR ISINHA(P), m
29, NewCommercial [OMP (Df29-11-2024 |Axis Bank Ltd Vs MOHDMAYANK (9873347330 [mayank m [23.12.2024
ICourt (COMM)/32 [MRAN MAHAJA hajanos@
|Block-11 65/2024 IN(P), yahoo.com
29, New/Commercial MP (Df29-11-2024 Axis Bank Ltd VSMAYANK (9873347330 [mayank m [23.12.2024
ICourt (COMM)/32 IASHOK KUMARMAHAJA hajanos@
|Block-11 63/2024 VERMA IN(P), yahoo.com
29, New/Commercial MP (I)}29-11-2024 Axis Bank Ltd VSMAYANK (9873347330 [mayank m [23.12.2024
ICourt (COMM)/32 IVINAYAK HRMAHAJA hhajanos@
[Block-1T 61/2024 ISOLUTIONS PRIVATEN(P), ahoo.com

[LIMITED

29, New/Commercial [OMP (D29-11-2024 |Axis Bank Ltd Vs KAPILJMAYANK (9873347330 [mayank m [23.12.2024
ICourt (COMM)/32 [KUMAR MAHAJA hajanos@
|Block-11 64/2024 IN(P), yahoo.com
29, NewCommercial [OMP (D[29-11-2024 Axis Bank Ltd VSMAYANK (9873347330 [mayank_m [23.12.2024
ICourt (COMM)/32 IMANINDER SINGH MAHAJA lahajanos@
|Block-11 60/2024 IN(P), ahoo.com
29, NewCommercial [OMP (D}29-11-2024 [Axis Bank Ltd VSMAYANK (9873347330 |mayank m[23.12.2024
ICourt (COMM)/32 MUBARIK MAHAJA hajanos@
[Block-11 62/2024 IN(P), yahoo.com
29, NewCommercial IOMP (Dj20-11-2024 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [23.12.2024
ICourt (COMM)/30 [PREME LTD VSKUMAR ler@gmail.c
[Block-11 136/2024 IKUNDAN BISHT ISINHA(P), m
29, New/Commercial [OMP (D20-11-2024 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [23.12.2024
ICourt (COMM)/30 [PREME LTD VsKUMAR ler@gmail.c
[Block-11 34/2024 IDEVDUTT SHARMA  [SINHA(P), m
29, NewCommercial [OMP (Dj20-11-2024 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [23.12.2024
ICourt (COMM)/30 [PREME LTD VsKUMAR ler@gmail.c
[Block-T1 l37/2024 IMAYANK PANDEY ISINHA(P), m
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wiCommercial [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [23.12.2024
LTD VsKUMAR ler@gmail.c
ISINHA(P), m

27 |SH. LOKESH KUMAR SHARMA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)

28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL

[EAST
29 [MS. NEELAM SINGH, DISSTRICTSOUTH- [CS/COMM [29.05.2024 [MEGA INC. VS. VMDechen [N/A IN/A l05.11.2024
WUDGE [EAST 2453/202 lAUTOCOMP Angmo
a4
ICS/COMM [07.06.2024 [TRONTEK IMUKESH[N/A IN/A 13.11.2024
2495/202 [ELECTRONICS VS.,KUMAR
4 ICHINA OCEAN ISINGH
130 [SH. AJAY KUMAR JAIN [SOUTH- INIL

I[EAST
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131 [MS. ANU GROVER BALIGA [SOUTH-EAST ICommercial suit [CS 06-11-2024 irloskar IATUL 9.81E+009 JATULHIG [----
(COMM)/3 [Proprietory Ltd VSsJAIN(P), [HCOURT2
834/2024 IM/S Vrundavan| 00@YAH
[Enterprises 100.COM
ICommerecial suit |CS 06-11-2024 M/S NAVAIRSaubhagy9650887118pfficeatlaw
(COMM)/3 INTERNATIONAL Ipartners@g|
833/2024 [PVTILTD Vs M/S|Chauriha Imail.com
VIJAY NIRM. P),
ICOMPANY PRIVAT]
[LIMITED
ICommercial suit [CS 11-11-2024 IM/s Sterling an&anjeev 9811252685[sanjeevktyat-----
(COMM)/3 Wilson PrivateKumar lgiadv@gmal
841/2024 [Limited Vs Megalyagi(P), il.com
Mall Condominium|
Association
Commercial suit [CS 11-11-2024 [State Bank Of Indi njay (9811255673 jadvocatesinf-----
(COMM)/3 Vs M/S ARORA TELEEflmar ha@rediff
844/2024 [POINT inha(P), Imail.com
[Execution [EXECUTIO|21-11-2024 IM/s Proffer ITManeesh (9911315304 [ASCENTLAf----
[Petition IN IConsultancy Pvt LtdGumber( WFRIM @G|
(COMM)/3 Vs M/s FriendsP), IMAIL.COM
09/2024 IComputer and|
[Peripherals and Anr
[Execution [EXECUTIO[21-11-2024 IM/S KCT Trading (P)Naveen [(9.81E+009 [naveensharf----
[Petition N [Ltd Vs M/S AshitaSharma( Imalegal@g
(COMM)/3 Print Services andP), Imail.com
10/2024 Anr
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 130 ICS (COMM.) 13913/2024 (02.12.2024 M/S DhanukaSh. Arun9811104452farun@thea [20.12.2024
07, SOUTH EAST DISTRICT, [EAST |Agritech Ltd Vs M/SKumar cmeco.com
IKrishi RasayanJha
[Exports Pvt Ltd.
ICS (COMM.) 13782/2024 [15.10.2024  [M/S Abhay Graphicsgh. 17.98E+009 [wasimkhan [07.01.2025
Vs M/S BlueroseWasim 4@gmail.
[Publishers Pvt. Ltd. [Khan lcom.
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ICS (COMM.) 13893/2024[26.11.2024  [State Bank of India 9.64E+009 [shivktyagil 03.01.2025
Vs Pandiyarajan [Kumar (@gmail.co
[Tyagi Im
ICS (COMM.) 13935/2024 [11.12.2024 IM/S Mobin Expressjeevesh (9811617186 [jeevesh@m[09.01.2025
[Pvt. Ltd. Vs RajivMehta lavenlegal.n
[Khanna et
Misc (DJ) l421/2024 [24.05.2024 [Meenu Sharma VsSh Vinod9.89E+009 [vs770449@[21.12.2024
INine Cafe 9Kumar lgmail.com
[Hospitality ServicesSrivastav
[Pvt. Ltd. a
ICS (COMM.) 13943/2024[16.12.2024  [M/S Netlab SolutionsManoj 10810675719 jadvocatesinjo3.01.2025
Vs Swastika [Kumar lia@yahoo.|
lco.in
ICS (COMM.) 13934/2024[11.12.2024 [State Bank of IndiaMs 18.90E+009 jagnihotrisu|04.01.2025
Vs Shri AshokSuchita hita@gma
[Kumar Dixit il.com
ICS (COMM.) 13942/2024[16.12.2024  State Bank of IndiaRajeev 9811016162 [sagarandsa [15.01.2025
[Vs Saroj Singh [Sagar lgar @live.co|
jm
ICS (COMM.) 13944/2024[17.12.2024 DX Exhibition VsAshutoshf1.00E+010 [ashutoshnaft6.01.2025
[Raminder Singh INagar lgar @anala
in
ICS (COMM.) 13961/2024 [19.12.2024  [State Bank of IndiaSuchita [8.90E+009 Jagnihotrisuj04.01.2025
Vs SipoyDixit hita@gma
[Khumukcham il.com
isunder Singh
ICS (COMM.) 3782/2024[15.10.2024 |M/s Abhay GraphicsSh. 7.98E+009 [wasimkhan 07.01.2025
Vs M/S BlueroseWasim 4@gmail.
[Publishers Pvt Ltd  [Khan lcom

135

ISH.
IDISTRICT
ICOURT)

RAJ KUMAR TRIPATHI,|

JUDGE(COMMERCIAL]

ISOUTH-
I[EAST

INIL
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136 [SH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST lo1 ICS COMM 229/2024  [13-08-2024 IM/S NEWAGE PUMPSRAJEEV [9868362369 [ibraadvy3 05-12-2024
WUDGE (COMMERCIAL COURT) /S SH. RAJEEVKUMAR (@gmail.co
ISHARMA
lo1 ICS COMM 1329/2024  [26-10-2024 ICANARA BANK V/SHARPREE[7065517065 [pristinelaw [07-12-2024
IM/S PRINT JEANNIE [T SINGH lcare1@gma
il.com
101 ICS COMM 208/2024 [03-10-2024 'ATERSTREET IDEVENDR[9818483258 [mehta.deve13-12-2024
ICORPORATE A SINGH| draio@g
ISERVICES LLP V/S M/SMEHTA mail.com
ISGTB ELCTRO|
[PRIVATE LIMITED &
IORS.
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, New/CS(COMM) 107/2024  [16.10.2024 IM/S SMS%MK 9999180330 |mysantosh 06.12.2024
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [BROTHERS Vs M/S JRAJ | 5@rediff
o1 IKKD IM D INDUSTRIES (USINGH ail.com
)
IDO ICS(COMM) 83/2024 21.08.2024 IRAMANDEEP SINGHNARENDE9313362890 bhandari2[16.12.2024
[Vs HARMEET SINGHR 09@gmail
[BHANDA L.com
IRT
139 [SH. BRIJESH KUMAR GARG,SHAHDARA 1301, New(CS [CS(COMM |03-07-2024 [Prem Challani Vs HemaKRISHA [8.80E+009 [KRISHNA_[10-12-2024
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) |) 356/2024 erma N INAGAR@Y
ICOURT uilding, INAGAR JAHOO.IN
/Del|
fhi
1301, New(CS [CS(COMM [12-04-2024 [SACHIN JAIN Prop.ABDUL [8.38E+009 JAIN.ADIT f17-12-2024
ICourt COMMERCIAL) |) 228/2024| IM/s. Jai JinendralVAHID [YARAJ@Y
[Building, [Fabrics Vs Ms, JAHOO.CO
IKKD/Del [FIRDOUS PROP. M/S| M
lhi [S. M. ENTERPRISES
1301, NewCS ICS(COMM [13-11-2024  [Goel ~ Cotts  PrivatePTYUSH [8.70E+009 [PTYUSHKA|09-12-2024
ICourt COMMERCIAL) ) 581/2024 [Limited Vs Isha NirajKATYAL [TYAL98@
[Building, ISadh IGMAIL.CO
IKKD/Del IM
hi
1301, New(CS ICS(COMM [20/12/2024 [PRIME INDIA AUTOPRASAN [9212424765/ADV.SING j05/12/2024
ICourt COMMERCIAL) )) 643/2024 [LINKS PVT. LTD. VsNA [HAL@GM
[Building, IM/S S L M CONTRACTS| JAIL.COM
IKKD/Del [PVT. LTD.
fhi
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1301, NewlCS ICS(COMM |01/12/2024 EE PEE  FABRI 9654713565|CKAUSHIKj02/12/2024
ourt COMMERCIAL) |) 666/2022 [PRIVATE LIMITEDHI 11@GMAIL
[Building, [PREVIOUSLY KNOWN]| L.COM
IKKD/Del IAS MAPS CREATION|
lhi [PRIVATE LIMITED Vg
[P.H. SHAHUL
[HAMEED
1301, New(CS ICS(COMM [27/05/2024 [Authentic Design MakerlAKASH [7011707213 JADV.AKAS 18/12/2024
ICourt COMMERCIAL) ) 305/2024| [Through Its Prop ShriRAJAWA [HRAJAWA
uilding, IAshok Singh Vs Sangam(T [T@GMAIL.
/Del| [Trader Through Its Prop| ICOM
hi [Sudhir Kumar Gupta

4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA [NIL
WUDGE, (COMMERCIAL COURT)

41 [SH. SANJAY SHARMA-II, DISTRICT] INIL
WUDGE, COMMERCIAL COURT

4z [SH. PAWAN KUMAR MATTO DJ| INTL.
(COMM-04)

kU3 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALIWEST
ICOURT)
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ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

k47 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL o3
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